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Supreme Court [57]

Amar Atma Cold Storage v. Board of Revenue, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025
SCC OnLine SC 2629

Bailash Mahato v. State of Jharkhand, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 2626

Bal Kumar Patel v. State of U.P., (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
2634

Binu v. State of Kerala, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 2630
C. Kumar v. P. Rajasekaran, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2024 SCC OnLine SC 5797

CCE v. Hindustan Aeronautics Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
2624

CIT v. Kokilaben Chhaganbhai Patel, (B.V. Nagarathna and Augustine George Masih, JJ.), 2025 SCC
OnLine SC 2622

CITv. M.D. Industries (P) Ltd., (Pankaj Mithal and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
2628

Commr. (CGST) v. Container Corpn. of India Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025
SCC OnLine SC 2617

Commr. of Custom v. Flextronics Technologies India (P) Ltd., (B.V. Nagarathna and N. Kotiswar
Singh, JJ.), 2025 SCC OnLine SC 2616

Commr. of Customs v. Bharat Rasayan Ltd., (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC

OnLine SC 2623

Commr. of Customs v. Reliance Industries Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 2625

Commr. of Customs v. Tata Steel Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC OnLine SC
5798

Commr. of Customs v. Yashavi Enterprises, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala, J.), 2024
SCC OnLine SC 5791

Indian Overseas Bank v. M.A.S Subramanian, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 2619

Jaipur Development Authority v. Prabhati Lal, (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024
SCC OnLine SC 5796

Jaypee Himachal Cement Plant v. CCE, (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024 SCC
OnLine SC 5792

Lyon D.C. v. CIT, (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC OnLine SC 5793

Mahesh Joshi v. Enforcement Directorate, (Dipankar Datta and Augustine George Masih, JJ.), 2025
SCC OnLine SC 2633

Manurkula Devanga Vasaga Salai v. Inspector General of Registration, (Vikram Nath, Sanjay Karol
and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2618

Mission Accessibility v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 2635

Monotosh Saha v. Peerless Hospitex Hospital & Research Centre Ltd., (Ujjal Bhuyan and K. Vinod
Chandran, JJ.), 2025 SCC OnLine SC 2627
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Radha Soami Satsang Beas v. National Faceless Assessment Centre, (J.B. Pardiwala and R.
Mabhadevan, JJ.), 2024 SCC OnLine SC 5795

Rajat Pandit v. State of W.B., (M.M. Sundresh and Satish Chandra Sharma, JJ.), 2025 SCC OnLine
SC 2631

Seahorse Mercantile Co. (P) Ltd. v. CIT, (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024 SCC
OnLine SC 5794

Singapore VII Topco I (P) Ltd. v. Manipal Health Systems (P) Ltd., (Sanjiv Khanna, C.J. and Sanjay
Kumar, J.), 2024 SCC OnLine SC 5799

State of Assam v. Bhupendra Sinha, (Hrishikesh Roy and Aravind Kumar, JJ.), 2024 SCC OnLine SC
5790

Subhash Bhardwaj v. State of Rajasthan, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC
2632

Venus Stampings (P) Ltd. v. Commr. (CGST), (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 2620

Vidya Shankar Jaiswal v. CIT, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2621
Anil Chandran v. M.K. Raghavan, (Hima Kohli and Rajesh Bindal, JJ.), 2023 SCC OnLine SC 1404

Army Welfare Education Society v. Sunil Kumar Sharma, (J.B. Pardiwala and Manoj Misra, J].),
2024 SCC OnLine SC 1683

Citizenship Act, 1955, Section 6-A, In re, (Dr D.Y. Chandrachud, C.J. and Surya Kant, M.M.
Sundresh, J.B. Pardiwala and Manoj Misra, JJ.), 2024 SCC OnLine SC 2880

Citizenship Act, 1955, Section 6-A, In re, (Dr D.Y. Chandrachud, C.J. and Surya Kant, M.M.
Sundresh, J.B. Pardiwala and Manoj Misra, JJ.), 2023 SCC OnLine SC 2189

Icon Education Society v. State of M.P., (Dinesh Maheshwari and Sanjay Kumar, JJ.), 2023 SCC
OnLine SC 289

Manharan Rajwade v. State of Chhattisgarh, (Abhay S. Oka, Prashant Kumar Mishra and Augustine
George Masih, 1J.), 2024 SCC OnLine SC 1836

Manogar v. State of T.N., (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC 174

Maya Gopinathan v. Anoop S.B., (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC
609

Moturu Nalini Kanth v. Gainedi Kaliprasad, (C.T. Ravikumar and Sanjay Kumar, JJ.), 2023 SCC
OnLine SC 1488

Mulakala Malleshwara Rao v. State of Telangana, (J K. Maheshwari and Sanjay Karol, JJ.), 2024
SCC OnLine SC 2285

P.J. Dharmaraj v. Church of South India, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC
OnLine SC 3617

Peethambaran v. State of Kerala, (Krishna Murari and Sanjay Karol, JJ.), 2023 SCC OnLine SC 553

Public Interest Committee for Scheduling Specific Areas v. Union of India, (Dr D.Y. Chandrachud,
C.J. and J.B. Pardiwala and Manoj Misra, JJ.), 2023 SCC OnLine SC 1712

Railway Protection Special Force v. Bhavnaben Dinshbhai Bhabhor, (B.V. Nagarathna and Manoj
Misra, JJ.), 2023 SCC OnLine SC 1218

Rajive Raturi v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra,
J1.), 2024 SCC OnLine SC 3217
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Ravinder Kumar Goel v. State of Haryana, (A.S. Bopanna and Hima Kohli, JJ.), 2023 SCC OnLine
SC 147

Samir Kumar Majumder v. Union of India, (J.K. Maheshwari and K.V. Viswanathan, JJ.), 2023 SCC
OnLine SC 1182

Sanjay Kumar v. State of U.P., (P.S. Narasimha and Sandeep Mehta, JJ.), 2024 SCC OnLine SC
2630

Selvarani v. Collector, (Pankaj Mithal and R. Mahadevan, JJ.), 2024 SCC OnLine SC 3470

Shailendra Singh v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj
Misra, JJ.), 2024 SCC OnLine SC 3207

Shambhu Kharwar v. State of U.P., (Dr D.Y. Chandrachud and A.S. Bopanna, JJ.), 2022 SCC
OnLine SC 1032

Shiramabai v. Sena Corps Abhilekh, (Hima Kohli and Rajesh Bindal, JJ.), 2023 SCC OnLine SC
1026

State of A.P. v. Varla Ramaiah, (M.R. Shah and M.M. Sundresh, JJ.), 2023 SCC OnLine SC 556
State of Karnataka v. T. Naseer, (Vikram Nath and Rajesh Bindal, JJ.), 2023 SCC OnLine SC 1447

State of U.P. v. Uday Education & Welfare Trust, (B.R. Gavai and B.V. Nagarathna, JJ.), 2022 SCC
OnLine SC 1469

Suhas Chakma v. Union of India, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC
3031

Talema Electronic India (P) Ltd. v. ESI Corpn., (M.R. Shah and B.V. Nagarathna, JJ.), 2022 SCC
OnLine SC 770

Allahabad High Court [6]
Arvindra Kumar Garg (Dr.,) v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7943
Conwood Medipharma (P) Ltd. v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7942
Jitendra Sahani v. State of U.P., (Praveen Kumar Giri, J.), 2025 SCC OnLine All 7940

Kamlesh Tiwari v. State of U.P., (Siddhartha Varma and Madan Pal Singh, JJ.), 2025 SCC OnLine All
7941

Pragya Singh (Dr.) v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7944

State of U.P. v. Krishna Mohan Goel, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 7939

Bombay High Court [5]

Aziz Ahmed Jahur Ahmed v. State of Maharashtra, (Urmila Joshi-Phalke and Nandesh S. Deshpande,
JJ.), 2025 SCC OnLine Bom 4776

Grasim Industries Ltd. v. Saboo Tor (P) Ltd., (Sharmila U. Deshmukh, J.), 2025 SCC OnLine Bom
4780

Kartik Yogeshwar Chatur v. Union of India, (Anil L. Pansare and Raj D. Wakode, JJ.), 2025 SCC
OnLine Bom 4778

Mangala v. District Caste Certificate Verification Committee, (M.S. Jawalkar and Raj D. Wakode,
J1.), 2025 SCC OnLine Bom 4779
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Vishal v. State of Maharashtra, (Urmila Joshi-Phalke and Nandesh S. Deshpande, 1J.), 2025 SCC
OnLine Bom 4777

Calcutta High Court [65]
Anamika Sarkar v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9386
Arabinda Bose v. Union of India, (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9408
Asha Keshari v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9366

Assets Care & Reconstruction Enterprise Ltd. v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025
SCC OnLine Cal 9370

Biswajit Biswas v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 9397

Biswanath Chakraborty v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 9360
Biswanath Prasad Shaw v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9412

Bratati Bhowmik v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9389

Budhu Sha & Co. v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9372

Chaitali Mukherjee v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 9396

Dadhiram Roy v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9391

Dali Bose v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 9399
Dipankar Ghosh v. CESC Ltd., (Krishna Rao, J.), 2025 SCC OnLine Cal 9363

Divisional Forest Officer v. Pradeep Kujur, (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 9411

Ghosh & Roy Co. v. A-One Enterprise, (Arijit Banerjee and Apurba Sinha Ray, JJ.), 2025 SCC
OnLine Cal 9364

Golam Sabir v. Piramal Capital & Housing Finance Ltd., (Reetobroto Kumar Mitra, J.), 2025 SCC
OnLine Cal 9365

Gora Chand Paul v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9379

Gupta Anand Lal v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9382

Haldia Municipality v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 9378
Hasana Begam v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9376

Hasibul Rahman v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9390

Jahar De Bakshi v. Cygnus Investment & Finance (P) Ltd., (Gaurang Kanth, J.), 2025 SCC OnLine
Cal 9355

Jalab Sk. v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9409

Kalyani Mishra Nanda v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9388

Kiran Debsarma v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 9385

Lubana Parvin v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 9368

M. Damayanti v. Conservator of Forest, (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 9377
Manisha Mandal v. State of W.B., (Suvra Ghosh, J.), 2025 SCC OnLine Cal 9414

Mirazul Islam v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9387

Mother India Construction v. Indian Oil Corpn. Ltd., (Smita Das De, J.), 2025 SCC OnLine Cal 9398

Nirmala Devi Agarwal v. Bhag Chand Agarwal, (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine
Cal 9357
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